WA

NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 19.01.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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vide separate orders. I.A. N0.50/2017 is dismissed.
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Counsel for petitioner is present. Shri G.V. Rao, Chartered Accountant is present for
R-6 and R-7. Representative of company is present. It is informed to the counsels that te
Tribunal is ready to take up the main matter, if both the parties are ready to proceed with the
main matter instead of deciding the I.As filed.

The matter is therefore, listed for the opinion of the counsels.
List it on 20.02.2018.
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